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Ref : C/RC/Tariff Regulations      Date: 30th April 2020 

 

To, 
 

The Secretary  

Central Electricity Regulatory Commission 

3rd & 4th Floor, Chanderlok Building, 

36, Janpath, New Delhi- 110001 

 
 

Sub:  Submission of comments on “Draft Central Electricity Regulatory 

Commission (Terms and Conditions of Tariff) (First Amendment) 

Regulations, 2020 “  

 
 

Sir, 
 

This has reference to public notice ref: L-1 /236/2018/CERC dated 1st April, 2020 vide 

which stakeholders comments were solicited on “Draft Central Electricity Regulatory 

Commission (Terms and Conditions of Tariff) (First Amendment) Regulations, 2020”.     

In this regard, please find enclosed comments of POWERGRID on “Draft Central 

Electricity Regulatory Commission (Terms and Conditions of Tariff) (First 

Amendment) Regulations, 2020 “.  

Thanking you, 

Yours faithfully, 

Sd/- 

(Manju Gupta) 

Chief GM (Reg. Cell & Comml.- MIS) 
 

 

 

 

 

 

 

 

Enclosure: POWERGRID comments on “Draft Central Electricity Regulatory Commission  (Terms and 

Conditions of Tariff) (First Amendment) Regulations, 2020 “  

 


